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trade mark, the registered proprietor 
and the proposed registered user shall 
jointly apply in writing to the Registrar 
of Trade Marks in the prescribed manner. 
Every such application must be referred 
to the O n tra l Government for final deci­
sion.

(b) Does not arise in view of (a) 
above.
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Thefts in Running Trains During 1983

2843. SHRI VIRDHI CHANDER 
JAIN : Will the Minister of HOME 
AFFAIRS be pleased to state :

(a) number of complaints of thefts in 
the running trains received during the 
year 1983;

'b) out of the above how many cases 
were investigated and recoveries of 
properties made and thieves caught; and

(c) the preventive measures which 
have been taken in this regard ?

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRIMATI RAM DULARI SINHA) :
(a) to (c) The State Governments and 
Union Territory Administrations arc 
responsible for enforcing law relating to 
offences. No data in regard to number 
of complaints of thefts in the running 
trains and other details thereof is compi­
led on all India basis as law and order 
including crime is a State subject.

2. The Railways are taking following 
measures to prevent incidents of crimes 
on the Railways :—

(1) The drivers of the trains have 
been directed to sound the dis- 
trees whistle if the train is 
brought to a sudden unscheduled 
halt so that the escort party is 
put on the alert.

(2) Coach attendants have been 
instructed to remain vigilant and 
prevent entry of unauthorised 
passengers into reserved compart­
ments.

(3) The Research, Design and 
Standards Organisation of the 
Railways has been advised to 
suggest improvement in the lock­
ing arrangements of sliding doors 
of compartments, improvement 
in the vestibules to prevent un­

authorised entry and provision of




